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Exemption o f M j% ChaMfcafe asd Fibre. 
ot la tie  Ltd. wader E.P.F. Act

*501. PROF. MADHU DANDAVATE: 
Will the Minister of LABOUR be pleased 
to state:

(a) whether his Ministry has rejected tbe 
claim of M/s. Chemicals and Fibres of 
India Limited for exemption under section 
17 of the Employees Provident Funds Act 
on the basis of company’s plea that its 
provident fund scheme was more beneficial 
to employees as compared to Government's 
scheme;

lb) if so, the grounds on v.hich the claim 
for exemption has been rejected; and

(c) whether the chemicals and fibres of 
India Employees Union has also favoured 
the company’s scheme as against the Gov-
ernment’s Employees’ Provident Fund 
Scheme ?

1 HE MINISTER OF LABOUR (SHRI 
RAGHUNATHA REDDY): The Provi-
dent Fund Autbonties have intimated as 
under:—

(a) ami (b). Under the provisions of 
Section 17(1) of the Employees’ Provident 
Funds and Family Pension Fund Act, 1952 
the State Government of Maharashtra is 
the appropriate Government for grant of 
exemption in this case. The State Govern-
ment has rejected the Company's applica-
tion for o\ertption as according to them 
the benefits available under the Provident 
Fund Rules of the Company are less 
favourable than those available ucder the 
Employees’ Provident Funds Scheme, 1952.

(c) Yes, but other Unions are reported 
to have opposed the request for exemption.

Lon incurred by Jessop & Co.

*502. SHRI SAKTI KUMAR SARKAR: 
Will the Minister of HEAVY INDUSTRY 
be pleased to state :

(a) whether Jessop & Co. has suffered a 
loss of Rs. 1458 lakhs after it became a 
public sector company from 1st April, 
1973;

(b) if so. the capital invested vts-a-vls
the loss suffered by this unit and the per-
centage of installed capacity which is being 
utilised by this unit; (

(c) the month-wise production, six moctb 
before taking over and six month after take 
ovei; and

(d) the action being taken by Governs 
ment to utilise the rated capacity? t

THF MINISTER OF HEAVY INDUS-
TRY (SHRI T. A. PAD: (a) Jessop & 
Company became a Government Company 
with effect fiom 1st April, 1973. During
1973-74, the Company is expected to incur 
a loss of Rs. 432 lakhs approximately en-
tirely due to backlog of uniemunerative 
orders;

(b) (i) Out of the paid-up capital of 
Rs. 224.00 lakhs, Government investment 
is to the extent of Rs. 114.33 lakhs:

(ii) The present level of utilisation of 
installed capacity is approximately 70 per 
cent;

(c) Production (Rs. lakhs).
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(4) Constraints in the way of better uti-
lisation of the capacity of the Company ao
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far have been low labour productivity, am* 
tic power supply, uneven and untimely 
supply of raw materials and component* 
and acute shortage -of working capital due 
to backlog of unremunerative orden result-
ing m losses Government have taken up 
the question of adequate and regular rower 
supply to Jeuops with the Government of 
West Bengal Timely steps have also been 
taken to ensure the supply of raw material 
and components Efforts are also being 
made to improve the working capital situa-
tion of the Company
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